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LOK SABHA 

Wednesday, April 29. 19811Vaisakha 
9, 1903 (Saka) 

The Lok Sabha 'met, at Eleven of the 
Clock, 

[MR. SPEAKAR ,in the. Chair] 

'ORAL :ANSWERS TO QUESTIONS 

Location and Jroductioa of' MiDI 
Cement Plaats 

-989. SHRI NARSINH MAKWA,NA: 
Will the Minister of INDUSTRY be 
pleased to lay a statement showing: 

(a) the names of the places where 
mini cement plants have been set up 
during the last three years and the 
quantity of cement in tonnes produced 
by eaoh at them;, 

(b) the number of applications for 
setting up mini cement plants as are 
lying pending at present and the time 
by which a decision is likely to be 
taken thereon; and 

(c) the per tonne cost of production 
in a mini cement plant as also that in 
a big factory? 

THE 'DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRY <SHRI 
P. A. SANGMA) : <a> One mini 
cement plant at Netra, District Kutcl\ 
GUjarat went into production in 
March, 1980. The production during 
March.D,ecember, 1980 was 1909 
tonnes. 

(.b) Fifteen applications for ,rant 
of letters of intent for estroblishment 
of mini cement plants are pending at 
present. Decision on these appUca-
ti ~ ,1  Ukel., to be taken shortly. 
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(C) According to the report at the 
Working Group set up by Govern-
ment in 1978, to recomn\end policy 
and other incentives for establishment 
of mini cement lan~ a mini cement 
plant of 100 tonnes per day capacity 
will have an exfactory cOst of produc .. 
tion between Rs. 50/- and Rs. 60/-
per tonne higher than the exfactory 
price of Rs. 296/ .. per tonne admissible 
~ r a new cement plant of 1200 tonnes 
per day capacity, after providing 'for 
a' post .. tax r~turn of 12 per cent 
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THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
Sir the hon. members will be glad to 
know that the number o'f applications 
pending is 15, and these applications 
were received only in the month of 
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March, 1981 and normally the pres-
cribed time limit is 60 days and they 
are being processed. But the hon. 
Member would like to n ~ that as 
On 24-4-1981, 39 parties have been 
granted letters of intent for indus-
trial licence and 58 parties have been 
re:gistered with the -Directorate' 
General of Technical Development for 
setting up of mini cement plants 
covering a total C'8pacity of 4.63' 
million tonnes. I hope this could 
encourage the hone member. 

MR. SPEAKER: Are you encourag-
ed? 
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SHRI CHARANJIT CHANANA: 
-With the acceptance of the reCommen-
dation at the Working Group now, a 
retention pdce of Rs., 296 per tonne 
for cement produced by mini cem~t 
plants Is anowed. Secmndly, mini 
cement plants are also allowed e. re. 
bate in the, payment of e ci~e, duty 
upto 50 per cent for a period of five 
tears. 

SHRI RAM SINGH YADAV: Is it 
correct that the geological survey at 
'national level has revealed that 
highest percentage of depOsits' 'of 
~  material or limestone for cement 

1an~  is available within the teftitory 
of a a th~n  If so, does the Gov-
ernment of India propose to set up 
~ re c:ement plants iii the State of 
Rajasthan? 

SaRr CHARANJIT CHANANA: 
As far as the geological survey 01 

Rajesthan State is concemed. that 
does not form part of this question. 
But I would only like the hone mem .. 
ber to knOW that all the applications 
which come too) the Ministry of Indus-
try for setting up of cement plants are 
based on a certificate -by the State 
Government and further based on 
geological surveyor' the potential ot 
the limestone or raw material availa-
ble. 
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$HRf CHA'RANJPr' rt NA~~  . 
This' data has already been supplied 
to this House. 

coai'eJie.D'ee 61 giafe PiuUlJair 
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ffi 
·990. sma BAMAVATAR SHAS-

TRI: 

SHBt KRisHNA PRATAP 
SINGH: 

Will the MlI'ister of' PLANNING be 
pleased to state: 

(a) hethe~ a n e~ci1ce of State 
Plabning l tinitt~r. was held in New 
DelHi in the Jtrst weelt of Apt1l, 1981; 

(b) it so, the names ot participants 
in the CoD1ereri.ct!; 

(e) the detail. of main suggestions 
.md reetmim~ati )n  of the Coftfer. 
ence; and. 

(el) \Vhat steps h .... e been tat .. to 
r.nplement tile su"estlons/reeom-
fhe6atitihs Of t'he ri ereti~et 

TIiii MINISTER OF PliANNlNG 
AND LABOUR (SHRI NARAYAN 
DATT TIWARI): (a) Yes, Str. 




